IN THE éEN‘I‘RAL ADMINIS\‘PRA‘ILVE TRIBUN»_AL,»?\JAIPUR BE}‘N‘CH, JA‘IPUR.
0.A.N0.312/2002 © _Date of order: 4,9.2002
Prem : Nath, S/o Agia Ram, R/o  House No;45—III,
Sriga ganagér,'presently w;:kiné és-Difisiondi\Engineer,

Sriganganagar.

.« .Applicant. -
vs. , |
i.  Union|of India through its Secretary, Govt of India, Mini.
of Telé—CommuﬁicatiQn} Séhcnar’Bhawan} ﬁew beihi.>

2. Chief| General Manager, Telecommunication, Rajasthan

i Telecom Circle, M;I.Road, Jaipur. S
3. Generai Manager, TelecomlDistt, Sriganganégaf, Réjasthqn.
| .,.Respondents.
- Mr.P.P.Mathur - Counsel for appiicant. |
CORAM:' | |
Hon'ble Mr.H.0.Gupta, Admini%trative‘MemBer
"Hon'ble Mr.M.L.Chauhan, Judicial Membér.t
o o ORDER (ORAL)
The learned .counse; for ~the applicaﬁt submits —that he
. wants to. ithdraw’this O.A as in his vieﬁ this Bench of the
ko Tribunal "has no-jurisdiétion; Thé prayer Qrantéd.AThe Q.A is

dismissed as withdrawn.

(H.0.Gupta) A

Member (J . Member (A)




